TECEGRAM : CEGCANAL
Website : www.cestat.gov.in

.

REGISTERED / AD
b o Email : delhi@cestat.gov.in

CUSTOMS. EXCISE & SERVICE TAX APPELLATE TRIBUNAL
PRINCIPAL BENCH, WEST BLOCK No.2, RK.PURAM, NEW DELHI - 110066
SINGLE MEMBER APPEAL BRANCH

Appeal No. " E/279 /2007-280 /2007 — SM [BR] Date 05/01/2009

Assistant Registrar

C.ES.T.AT, New Delhi

To:
4. M/S PODDAR ALLOYS (P) LTD
2. SHDEEPAK PODDAR,DIRECTOR

E-29-38, UPSIDE INDUSTRIAL AREA, KOTDWAR.

M/S PODDAR ALLOYS (P) LTD Appellant
Vs
CCEMEERUTI Respondent

[ am directed to transmit herewith a certified copy of Final order No. 1645 — 1646 / 2008- SM[BR] dated 28.11.200¢

passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944
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C.CEMEERUTI

MANGAL PANDEY NAGAR, MEERUT.
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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
R.K. PURAM, W.B. NO.2, PRINCIPAL BENCH
NEW DELHI, COURT NO.I

: Excise Appeal Nos. 279 - 280 of 2007-SM
[Arising out of Order-in-Appeal No. 215-216-CE/MRT-1/2006 dated 12.10.2006
passed by the Commissioner (Appeals), Customs & Central Excise, Meerut-I]

Date of Hearing/Decision : 28.11.2008

For approval and signature:
Hon'ble Ms. Jyoti Balasundaram, Vice President

1. | Whether Press Reporters may be allowed to see the Order for
publication as per Rule 27 of the CESTAT (Procedure) Rules, 1982. l\/()

2 | Whether it should be released under Rule 27 of the CESTAT
(Procedure) Rules, 1982 for publication in any authoritative report (\) 0

or not?
3 | Whether Their Lordships wish to see the fair copy of the Order? C g
4 | Whether Order is to be circulated to the Departmental authorities? la@
M/s Poddar Alloys (P) Limited Appellant
[None]
Vs.
CCE, Meerut-I Respondent

[Rep. by Mr. S. Gautam, DR for the respondent]
CORAM:  Ms. Jyoti Balasundaram, Vice President
Cing Order Ne YEHE— \6\ Glo%—s w & R)

Per Jyoti Balasundaram:

The above appeals were listed for final hearing on 11.09.2008. None was
present for the appellants hence they were adjourned to 10.10.2008 on which date
no single Member Bench was sitting and therefore the case was adjourned and
notice was issued for hearing today. Even today, none appears for the appellants.
It appears that the appellants are not interested in pursuing the matters which are@'v& —
dismissed for non-prosecution.

[Dictated and pronounced in the open Court]

[Jyoti Balasundaram]
Vice President




